(Schedule)

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ATTRIBUTE SHARES AND SECURITIES PRIVATE LIMITED

RELEVANT PARTICULARS
1|Name of corporate debtor Attribute Shares and Securities Private Limited
2|Date of incorporation of corporate debtor 18-Mar-96

W

Authority under which corporate debtor is
incorporated / registered

Registrar of Companies-Mumbai

'y

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U67120MH1996PTC098226

U1

Address of the registered office and principal office (if
any) of corporate debtor

A/401,Pearl Arcade, Daut Baug Lane, Off ]. P. Road. ,
Opp P. K. Jewellers, Andheri (West), Mumbai- 400058 IN .

N

Insolvency commencement date in respect of
corporate debtor

Order pronounced on: 03/02/2023 (Order Uploaded on
NCLT site 07/02/2023)

N

Estimated date of closure of insolvency resolution
process

06-Aug-23

[

Name and registration number of the insolvency
professional acting as interim resolution professional

Mr Vimal Kumar Agrawal
IBBI/IPA-001/1PP00741/2017-2018 /12247

\O

Address and e-mail of the Interim Resolution
Professional, as registered with the Board

Office No. 4, Ground Floor C Wing, Shanti Jyot Building,
Balaji Nagar, Near Railway Station, Bhayander West,
Thane Pin 401101

E-mail: vimal@vpagrawal.in

10

Address and e-mail to be used for correspondence
with the Interim Resolution Professional

Office No. 4, Ground Floor C Wing, Shanti Jyot Building,
Balaji Nagar, Near Railway Station, Bhayander West,
Thane Pin 401101

E-mail:- cirp.attribute@gmail.com

11|Last date for submission of claims 21-Feb-23
12(Classes of creditors, if any, under clause (b) of sub- Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional
13|Names of Insolvency Professionals identified to act as |Not Applicable

Authorised Representative of creditors in a class
(Three names for each class)

14

(a) Relevant Forms and
(b) Details of authorized representatives are available
at:

(a) https://ibbi.gov.in/downloadform.html
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a Corporate
Insolvency Resolution Process of Attribute Shares and Securities Private Limited on 03-Feb-2023.

The creditors of Attribute Shares and Securities Private Limited, are hereby called upon to submit their claims
with proof on or before 21-Feb-2023 to the Interim Resolution Professional at the address mentioned against entry

No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

VLS ey—

Name and Signature of Interim Resolution
Professional :

Vimal Kumar Agrawal

Date and Place :

08-Feb-2023, Mumbai
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UNAUDITED FINANCIAL RESULTS FOR THE THIRD QUARTER

MONTHS ENDED DECEMBER 31, 2022

Regd. Office; 504/5044,5th Floor,Mirmal Ecstasy, Jatashankar Dosa Road,

in
AMD NINE
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' Fiifiricz syndicats

GOREGAON (EAST) UDYAMI MITRA BRANCH: Udyami Mitra, Goregaon (East),

Mumbai - 400 063, * Tel. : (022) 2927 7094, » Email : cb15017 @ canarabank.com

UN NU 0 0

Fhisistoinfornrthre-General-Pubticthatfoltowing-shrare—certificate-ofcompan

M/S. Balkrishna Industries Limited having its Registered of office af
B-66, Waluj Industrial Area, Waluj, Aurangabad, Maharashtra — 431136,
registered in the name of the following shareholder/s have been lost by them.

— Name of the FolioNo | Certificate]  Distinctive No. | _N_go.o
Shareholder/s No. From - To Share
Aseena Viccajee A00435 28 91511-93760 2250
Jt. Avan Viccajee

I'ne FuDIliC are nereby cautioned against purchasing or dealing n any wayj

with the above referred share certificates. Any person who has any claim

P ) in respect of the said share certificate/s should lodge such claim with the
Guarter | Year to date |Gerresponding Securitization And Reconstruction of Financial Assets and ‘!Enforcegnent of Security CompZny or its Registrar and Transfer Agents KF%n Technologies Ltd,
Ended tigures for 3 months Interest Act, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act’) and in exercisg Selenium Tower B, Plot No. 31 & 32, Gachibowli Financial District
{3 months currenl erfded in of powers conferred under Section 13 (2) read with Rule 3 of the Security Interest Nanakramguda, Serilingampally, Hyderabad, — 500032 within 15 days
qf Particulars ended] | period ended | previous year (Enforcement) Rules 2002, issued a Demand Notice Dated 04.06.2019 calling upon the of publication of this notice after which no claim will be entertained and the
No. 81.12.2022 | 3122022 | 3422021 Borrower 1. Mr. Laljeet Budhiram Yadav 2. Badelal Jiledar Bind And 3. Sitadev Company shall proceed to issue Duplicate Share Certificate/s.
"3 Tncome fram cperations T B4BAI | 1ees9 | Grald Laljeet Yadav to repay the amount mentioned in the notice, being Rs. 6,36,104.44 /- Place: Mumbai Name of Shareholder
2 | Nat Profit /(loss) bor the period bedora  1ax (Rupees Six Lakh Thirty Six Thousand One Hundred Eight Rupees and Fourty Four| Date: 09/02/2023 Aseena Viccajeel
(after Exceptional and for Exira ordinary items) 1200 T1.01 8641 Paisa) within 60 days from the date of receipt of the said notice.
3 | Mat Profn floss) for the penod after tax i The Borrower having failed to repay the amount, notice is hereby given to the Borrower|
5 ':Ti:lelrgmm'ﬁ“ﬂl _an-:l 2 Emf' ':'E"a"-"'.;'sm :' 1651 £0.03 .54 and the public in general that the undersigned has Taken Possession of the property ALFRED HERBERT (INDIA) LIMITED
icuﬁ‘n l:t'iuzlﬁjrrr}grg{ ':-1:;:5:;? hr:gﬁwnzﬁ H:rl:llae:] described herein below in exercise of powers conferred on him / het: under section 13 CIN: LT4999WB1919PLCO03516
and olher comprehansive incoms [after fax) 19.46 g252 634 (4) of the said Act, read with Rule 8 & 9 of the said Rule on this 08" day of February) Regd. Office: 13/3, Strand Road, Kolkata-700 001
5 | Paid Up Equity Share capital 142818 | 1426.18 1426.18 in the year 2023. . _ . Phone: 033 2226 8619/2229 9124,
£ | Eamings Per share (of Rs 10/ each) 10,00 10.00 10,00 The Borrower in particular and the public in general are hereby cautioned not to deal with E-mail ; kolkata@alfredherbert com ; Website: www.alfredherbert.co.in
Basic 013 .42 0.04 the property and any dealings with the property will be subject to the charge of Canara
Diluted RE 0,42 0,04 Bank for an amount of Rs. 6,36,104.44 /- and interest thereon. EXTRACT OF STATEMENT OF UN-AUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR
Note: The above is the exiract of the detailed format of quarterdy Un-audited Financial Results filed with BSE The Borrower’s attention is invited to the provisions of Section 13 (8) of the Act, in respect THE QUARTER AND NINE MONTHS ENDED 3157 DECEMBER 2022
Ltd. under Regulation 33 of SEBI {Listing and other Disclosure Reguirements ) Regqulations, 2015 .The ful of time available, to redeem the secured assets. (Rs. in Lacs)
foernat of third quarter and nine months anded Decembar 31, 2022 are available on website of BSE Lid. viz., inti e e ey e -
www.bseindia.com and on company wabsite viz., www.indiahomeloan.co.in Doscripiion,ofthe Immovable Broperty i ik FArticutars STANDALLINE NSO DATED
For Indis Home Loan Lind All that part and parcel of the property consisting of Flat No. 405, 4" Floor, Rashm Mo Quarter | Nine Months| Mine Months | Quarter | Nine Months Nine Manths
" ""w'ed Complex ,Wing Number D, Vasant Nagari, Village Achole, Taluka Vasai, District Thane. ended endad ended ended ended ended
Dty iibdi032 Mahesh N. Pujara Date : 08/02/2023 | | Sd/ MAz222| MAz22 | M2 |(Maz222| a2z | 3o
Place :Mumbai Managing Director Place : Mumbai Authorised Officer, Canara Baniy 1| Total Income from Operations 3827 | 10797 | 13038 | 4421| 23151 | 38485
2 | Mei ProfitiLoss) for the period
(before Tax and Exceptional liems) 14,39 118.52 g95.01 242 124.20 176.85
3 | Mat Profit/{Loss) for the period
DHOOT INDUSTRIAL FINANCE LIMITED - SANDEEP(INDIA)LTD before Tax (after Exceptional ltems) 138 | mesz | o501 g42| 124320 | 17685
CIM : LE1900MHT19TBPLCD20T25 Reé; Office: 33\;, PLBssglli,anrpzratzAr:na Plll\':malI)Nagar Road, 4 | Met Profit{Loss) for the period aftar Tax
. . r I ] oregaon West , Mahendra Gardens, Mumbai- 400062 . .
Regd. Office : 504 Raheja Centre, 214, Nariman Point, Mumbai - 400 021 UNAUDITED FINANCIAL RESULTS FOR QUARTER AND .:an_m Excaptional ltems) 16.49 122 65 88,74 10.88 12705 | 164.19
EXTRACT OF UN-AUDITED FINANCIAL RESULTS NINE MONTHS ENDED ON 31ST DECEMBER. 2022 § | Tatal Comprabensive Income for
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE _ " (Amount. in Rs.000) the period [Comprising ProfitiLoss)
MOMTHS EMDED OM DECEMBER 31, 2022 {#1n lakhs) Quarter— for the penod (after Lax) and other
7 3 Months Ended Nine Months ol PARTICULARS ending ending | 3months ended Comprehensive Incoms (after tax)] 325.88 1643 | 88029 |328.26 75.78 | 970.07
I'-In'. Parthculars Ended NO (31/12/2022) (31/12/2022)| (31/12/2021) 6 | Equity Share Capital
A-12-2022 | 31-12-2021 31-12-2022 —Hmaudited—Unaudited tmaudited (Face Value of Bs 100- @ach) 7r.14 714 77.14 T4 7r.14 714
{Unaudited) | (Unaudited) | (Unaudited) 11 Totalincome from operations 7,567.80 | 26,032.91 5,985.43 7 | Eamings per Equity Share
. . 100
1 |Total income from operations (net) 1365.14 898.79 3821.91 2| Net Profit/(Loss) for the period (before EEE:;;:::;:;EE S
2 | Met Profit before tax and exceptional items (36.72) | (425.02)|  639.00 i E‘Xt’ Ifxc;?t‘/’ti”a'";"f‘d/‘:;EX”a,‘“j'SafW'teth) 413423 | 809220 5,011.08 Basic (Rs.) 214 | 1580 11.50 1647 | 21.28
et Frof 0SS) 10r the period before tax i
f:.| et Eralit allar s : [212.1?3 (317-60) ey (after Exceptional and/or Extraordinary items) |~ 4,134.23 | 8,092.20 5,011.08 Piluted {Rs.) 214 1580 t1.50 WA 218
4 |Total comprehensive Income for the period | (1113.28) | (1198.14) | (4569.94) 4 | Net Profit/ (Loss) for the period after tax Note: _ _ _ _ _ _
5 |Paid-up Equity Share I;Jap-il.at (after Exceptional and/or Extraordinary items) 3.934.63 7.951.35 4.477.26 1 The above iz an exfract qﬂhe detailed GHEFIEI"-‘.:.-' ?md Ming I'|.|1-::|r'|th5. ended Financial Results filed w.lnth the Stock
(Face Value of Rs. 10/- par share) f31.80 631.80 31 .80 5 | Total Comprehensive Income for the Exchange under Regulation 33 af the 5EBI (Listing and Other Disclousre Requirements) Regulations, 2015,
& |Eaming Per Share (of 10/-each) 0d [(C isinc Profit / (Loss) for th Tha full formal of the Quarterly and MNina Months ended Financial Resulls is availabke on the Slock Exchange
: period [(Comprising Profit/ (Loss) for the website www.bseindia.com and on the Company's website www.alfredherbert.co.in.
a) Basic (Rs.) (3.36) {5.03) 4.94 period (after tax) and Other 3 ] _ : j ; _ - = _ _ 3
b) Diluted (Rs.) (3.36) (5.03) 4.94 Comprehensive Income (after tax)] 3.934.63 7.951.35 4,477.26 2 Thr:\Il.'_.t_1rrr-|:|E|.n3.r has preparad tha_sa Slar[ddlﬂna and ::unsnlldalud Financial Results in accardance with the Companies
6| Equity Share Capital {Indian Accounting Standards) Rules, 2015 prescribed undar section 133 of the Compames Act, 2013,
Motes:-
For and on behall of the Board
1 The above t5.an extract of the detailed format of Guarterty and Nine Months ended Financial Riesults filed with (Face value of Rs 10 each) 32,450.00 1 32,450.00 32,450.00 FrAE e Ems J;;n
Ihee Stock Exchange under Regulaton 33 of the SEBI (Listing Obligations and Disclosure Requirements) 8 | Earning Per Share (of Rs. 10/-each) (for Akwétor
Regulations, 2015, The full fesmat af the Quanearly adn Nine Months Ended Financial Results are available continuing and discontinuing operations) Place: Kolkata (DIN - 00013732)

on the Siock Exchangs website weow, besindia com and the Company's wabsite weaw.dhootfinance. com Basic 1.21 245 1.38 Date : 9th February, 2023
2  Thefinancial results have been prepared in accordancs with the recognition and megsurement princioies leid Diluted 1.21 2.45 1.38

dowm in the applcable indian Accounting Standands ("Ind AZ") &3 prescribed under Secion 133 of fhe Companies -

’ T NOTE:
-ﬂ.s:t_EmS.Wﬂﬁhrnmgn[rumﬂ1hﬂmmrand " berms of Regulation 33 of the SEB {Listing Obligationss and The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock I N DIA G E LATI N E & CH EM ICALS L I M ITE D

Disclosure Requirements) Regulations 2015 and SEBI Cireular No. CIRICFDVFACIE2/2016 dated July 5, 2016, Exchanae under Reaulati <t : . _ .

: : ; ; ge under Regulation 33 of the SEBI( Listing and Other Disclosure Requirements) Read. Office: 703/704. "SHILP". 7" Floor. Nr Mun|C|paI Market. Sheth C.G. Road
4  The above financial results of the Company heve been reviewed by the Audit Commitiee and approved by the Regulations, 2015. The full format of the Quarterly Financial Results are available on the Stock gd. : ’ ’ » e . ’ e ’
Board of Déreciors at their mesting held on February 08, 2023, Exchange and Company's Websites. Navrangpura, Ahmedabad -380 009 (Gujarat)
4 Thefigures of previous guarters and Hall year have been regroupedreananged wherever necessary, For Sandeep (India) Ltd Website: www.indiagelatine.com E-mail: igcl@indiagelatine.com;
Rasht Dalr ] CIN - L99999GJ1973PLC002260
Foer and on Behall of the Board . : . : : :
. g . i Managing Director Statement of Unaudited Financial Results for the Quarter and Nine months ended 31 December, 2022
Place : Mumbai sd/ Place: Mumbai DIN: 01347367
Date : February 09, 2023 (Managing Director) Date: 08.02.2023 % in Lakhs except EPS)
Sy Quarter Ended Nine Months Ended Quarter Ended|
e 'REFNOL RESINS AND CHEMICALS LTD. (Reviewed) |  (Reviewed) | (Reviewed)
. ; ; CIN Ma.: L24200MH1 S80PLCOZ3507 |
R O s o) e () o 0075 ot O st s o oo v, oy, || | 1| 101 o | STRE | TG | A7
oy . E-mail : 5%%&%?{ wwy rilrval, con 2 | Net Profit / (Loss) for the period before tax 1,018.26 1,944.85 165.89
| EXTRACT OF STATEMENT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR 3 | Net Profit / (Loss) for the period after tax 766.95 1,459.33 107.45
THE QUARTER AND MIME MONTHS ENDED DECEMBER 31, 2032 : : :
S Quarter Ended Nine Months Ended | Year Ende (Ra. in Lakne} | 4| Total comprehensive income for the period
Né. Particulars 31.12.2022730.09.2022 31.12.2021 31.12.2022]31.12.2021/°31.03.202 e Hine Monihe (comprising profit for the period (after tax) and
(Unaudited)| (Unaudited)| {Unaudited)’ (Unaudited)|(Unaudited] (Audited) | : Ended o
T ot TGomTe Trom Gperation 6036 TROST 0477 28870 1700 207 (4 Particulars 311212022 | 3112/2021 | 3111202022 other comprehensive income (after tax)) 765.87 1,416.27 106.22
2~ Net Profit (Loss) for the period (before Tax; T ““1“1‘;,"1’: ”"1“3;:':; ”":5?;‘3 5 | Equity Share Capital (Face Value per share < 10/-) 709.23 709.23 709.23
. . . |1 DEr e [ i . .
; E’;fiﬁt(')?l??I'_g;‘:)/‘:;ﬁ’r:gapogg;”daLye'TtoerZS;)aX 5590| 1441] (040)] 6255] (1000)) (11.91) ' [Wet Proft|Lass) for the period (Before Tax 6 | Earnings Per Share (before and after extraordinary
Excaplional and'or Extracrdinany hams 27.01 [4.68) {54.56) . . .

(after Exceptional and/or Extraordinary items) 5590 | 1441 (040)| 6255/ (10.00)| (11.91) 5 T7iet Prodiiloss] Tor e mmﬁm Ti',x items) (of X 10/- each) Basic & Diluted 10.81 20.58 1.52
47 Net Profit 7(Loss) for the period after tax || IAmar Exceplional andior Exiracedinary fams) 27.01 488 | (54.80) Note -

after Exceptional and/or Extraordinary items 53.24 14.41 0.40 59.89| (10.00 11.91 d | Net Profib{Loss) for the period afler Tax . . . . .

3 (Total Commprehensive Tncorme Tor the Lyenod S o, W) | |{Aser Exceptianal andir Extracedinary Sams) 27.01 [468) | (5486 1.| The above financial results have been reviewed by the Audit Committee and thereafter approved by the

[Comprising Profit/(Loss) for the period (after tax) |5 | Total Comprehansive Income for the period 2811 (.77} {51.56) Board of Directors of the Company in their respective meetings held on February 09, 2023. The limited

| i i . . . - . . . .

and Other Comprehensive Income (after tax)] 53.24| 1441| (040)| 5089 (1000)] (11.91) it Ao T e T review as required under Regulation 33 of the SEBI (Listing Obligation and Disclosure Requirements)
6 | Paid up Equity Share Capital 12807 | 12807 | 12807 | 1280712807 1287 7 [Eaming Per Share (ol Fs. 10 sach] Regulations, 2015 has been completed by the statutory auditors of the company.

; ::fri;"e::‘::‘i‘:::‘eg Eﬁ‘;a“;fl‘;” TSSZZS% i - i i -] 187.29) ‘ﬂ;:‘;‘"‘“'“ﬂ and discantinuzd cperation) = - — 2.| The financial results for the quarter and nine months ended December 31, 2022 have been prepared
gs ¢ (EFS) OFRS. . ——— e Ty TR in accordance with the Companies (Indian Accounting Standards) Rules, 2015 (Ind AS) prescribed

(for continuing and discontinued operations) 2. Dilutad 0.4 {0.16) (1.7} der Section 133 of the C es Act 2013 and oth ised i " d

2 Basic 116 3—0703) 158078 (093] Totes unl_e.r ;actlrc])n t to Ig bclJmpames ct, and other recognised accounting practices an

i (1. The above is an extract of the datailed format of GuarerhyArnual Finarcial Resulls filed policies 10 the extent applicanie.

b) Diluted ey 113 (0.03) oo (0.78) (0.93) wilh the Stock Excharge undes Aeguialion 33 of the SEB! [Listing Obligatans ard Othes —— - - . . . -
Notes:- Disciosure Reguirements) Regulations, 2015 The full format of the Guartety’ Annal Financia 3.| The above is an extract of the detailed format of Financial Results for the quarter and nine months
1) The above unaudited financial results for the quarter and nine months ended 31st December 2022 have been reviewed F;EUIEqa:Ifu.i;fgi!rfl|? Iz:‘ :I;;_l'ﬁﬁ;aumngg wabsile, [www.bseindiacom) and on the ended December 31, 2022, filed with the Stock Exchanges, under the Regulation 33 of the SEBI

and recommended by the Audit Committee and approved by the Board of Directors of the company at their meeting held la. KE?NEE:““E H'M:mt' i f"' m'm T - (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Financial
on 9th February 2023. Oorter Ended _|Tiine Montha] Results is available on the Stock Exchange website, www.bseindia.com and on the Company's website
2) The figures of the previous year / period have been regrouped / rearranged / recast to render the comparable with the Ended www.indiagelatine.com
figures of the current period. Particulars INM22022 | INNHNH | AH22022 i = = =
3) The Company's unaudited financial results for the quarter ended 31st December 2022 are prepared in accordance with — Unzudited vnauiited | Unaudiied India Gelatine & Chemicals Limited
the Indian Accounting Standards (Ind-AS) as prescribed under Section 133 of the Companies Act, 2013 and notified by the Iﬁi.!ﬂﬂf‘i.’ﬂlﬂ Uperations _____ Citadel 2160 | 24TEd _ Sd/- o
Ministry of Corporate Affairs under the Companies (Indian Accounting Standards) Rules, 2015 (as amended). Ind-AS ::I:r PrefilLose) for the period belors Tex . Viren C. Mirani
. . . . (Afler Excaplional andar Extraandnany ilems) 21.34 23.03) 18.17 . . . .
compliant comparative figures of the preceding quarter ended 30th September 2022 and the corresponding quarter ended et Pra[Loss} for the penod after Tax Place : Mumbai Chairman & Managing Director
31st December 2021 have not been audited but reviewed by the Statutory Auditors of the Company, while the year ended (ttee _E_;.:,mpﬂgr:,al andior Extraordinary flems) 21,34 {23.03) 18.17 Date : February 09, 2023 DIN : 00044901
31st March 2022 have been audited. However, the Management has exercised due diligence to ensure that the financial Totai Comprahensae Incama for e paricd 2134 123.03) 18.17
results provide true and fair view of the Company's affairs. ' By order of the Board of Directors
4) The figures for the quarter ended 31st December 2022 are the balancing figures between the figures in respect of the nine For REFNOL RESING %T;F CHEMICALS LIMITED M U RUDESHW AH GEH AMIcs LIMITED
month ended 31st December 2022 and the unaudited published figures upto the half year ended 30th September 2022. Arup Basu
5) The above is an extract of the detailed format of quarterly/half yearly Financial Results filed with the Stock Exchanges ;':1‘:* ":E'F}Lﬁ;:“ i mgmﬁ“ﬂ “i'ﬂ?giﬂf CIN : L26914KA1983PLC0O05401
under Regulation 33 of Securities and Exchange board of India (Listing Obligation and Disclosure Requirements) Regulations, - - ook | A A Regd. Office: 604/B, Murudeshwar Bhavan, Gokul Road, Hubli - 580 030

Ph: (0836) 2331615-18 Fax: (0836) 4252583
E-mail : melho@naveentile.com; weab: www,naveentile,com

2015. The full format of the quarterly/half yearly Financial Results are available on the stock exchange website -
www.bseindia.com and on Company's Website - www.ibinfotech.net.in.

By order of the Board

For IB Infotech Enterprises Limited ‘?&‘;ﬂ“ﬂ“l CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 31.12.2022
sd/- i
Place : Mumbai Jasmin Parekh PUBLIC ANNOUNCEMENT (N fades)
Date : 09.02.2023 Director (Under Regulatian & of the Insolvency and Bankruptcy Board of India Quarter | Year to dale | Previous year
{Insoivency Resolution Process far Corporate Persans) Regulations, 2016} Sl. Particulars ending Figures | Quarter ended
FOR THE ATTENTION OF THE CREDITORS OF . 31.12.2022 | 31.12.2022 31.12.201
27 ATTRIBUTE SHARES AND SECURITIES PRIVATE LiITED 1. | Total Income from Operations 4,304 37 11,549.40 382431
AT i L i) e 2. | Net Profit / (Loss) for the period (before Tax, Exceptional and/ | 176.93 452.53 150,57
SEAMEC LIMITED 2. Dot of corporsion of coporsts el | 18136 | Of Exire ofchmy 1)
- E;EEET]““EEEF — * WLEM COMpORE: CRIAOn Ragsirar of Comparies-Murmbal | 3. | Net Profit [ (Loss) for the period before tax 176.93 452,53 150,57
U 1 L [Smocrpeisind ) egeerec: | i . after Exceptional and/or Extra-ordinary items
Regd. & Corp. Office: A-001-305, 9th Floor, 215, Atium, Andheri Kurla Road, Andher (East), Mumbsai-400093 4, | Comporsts Kentity No. | Limiad Liabily UG 120MH1 S95PTCOSE225 | { _ el : Y }
Tel: (91} 2266041800 / 33041800/ Fax: (91) 22-66941818 / 33041818 | Website: www seamec.in; Email: contact@seamec.in e e o IE— %: ?ﬂiﬂ‘gﬁ;&ﬁl ':;i?:&i’;“ﬂ";ﬁ?;ﬂmimm} 146.89 289.90 125.00
i e : : o gl g o H, FE ARCADE, BALIG | .
EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER / | offica H any} of corporale debior | JF ROAD OPF P JEWELLERS, ANDHER WEST) | S f _ of . - P .
NINE MONTHS ENDED DECEMBER 31, 2022 i i MovBAMA0EEN. | el b e e R e Lt EREL o
(Rs. In lakh, except per share data) E. | Insokency commencameant daia in %Mmﬂlﬂ@mmm | quily keiho
- e e IE'E{.EE!HIII‘F.HH.E e I-::ﬂ MICLT =ite D?.“:[E,m- Othﬁr cm’nprﬂhﬂﬂalw |nmme. * I =
Standalone Consolidated 7, | Esimated dale of ciosurs of msohvency. | BAun-23 | = = TRt . = .
Sr. il Cuarter ended Nine Months Quarter ended INine Months | resslution process . | 7. | Total Comprehensive Income for the period [Comprising Profit 147.32 42417 148.76
No, Ended Ended & | Narme and regstration nember of the Wir Vimial KLmar Agrarasl /[Loss) fn;tlhe pf;rim:l (after tax) and Other Comprehensive
31122022 | 31.12.2021) 31.12.2022 | 31.12.2022 | 31.12.2021 | 31.12.2022 inzobvency professional acling as nerim EEPA-001 AFPO0TH 2017-20181 2247 income {after tax)
come f afi ' 505 460 16 0 5 1,141 | resolulion profssional | R _— - -
;. E:"::i:?lg;?l;rﬁ ETH;;E.;TEE;;F.:N—;: 9,505 9,46 28,165 10,068 10,952 3 P T Gifica o 4. Gemund Fioor G Wing, Shari 3o Equity Share Capital 5,769.53 5,768.53 5,233.91
bl el e e i B : : ; TP | rmciut al, s registonuc B Nagar, Noar Rabway Siaion i i
Exceptional andior Extraardinary ems) 270 1,699 3,820 (534) 4,610 3468 fmmmaaT e &mﬂqa!grﬂnf_ w?h:m?nmﬂ ‘ Reserves (excluding Revaluation Reserve) as shown in the | 28,319.67 28.319.67 27,838.29
3. | Net Proft Tor the penod befare tax {after Errat vimakEnvpagrnesd in | Audited Balance Sheet of the previous year
Excaptional and’or Extraordinary Hems) 270 3699 3,820 [534) 4 0G0 3462 1| Adidress and e-mall to ba used or | Cfice Mo, 4, Ground Floor G Wing, Shant yot I 10. | Earnings Per Share (of Rs.10V- each)
& | FotPrei for thve iseind siee b (afr :ﬂﬁm with $iés intleriry ﬂuuu_;.&w_m Me:r H:UT:: Swfion '[f”'BE“",'ﬁ””i“g and discontinued operations) - o _ 0.58
Exceptional andior Extraordinary itlems) G0 3,665 4184 [166) 4,026 3823 profssional E"_ sl Thare Fin ' 1. asic - : . .
5. | Total EI;-HF!FE;Er!Ei"-'E Income for the period 11| Lot e o st ol i ?;:bgpm el | 2. Diluted : 0.25 0.73 0.26
[Comprising Profit for Ih.E periad (after tax) § - - . . 12| Classse of credions, i any undes Mot Acpiicable Note ;
and Other Comprehensive Income (afier tax] 639 3,671 4,186 (34) 4,038 4,783 | chusn [b) of s soction §84) of 1 The above results for the quarter ended 31st December, 2022 have been reviewed by the Audit Committee
6. | Equity Share Capital (face value of ; y o 2 sacton 21, ascertaned by he inledm and approved by the Board of Directors in their meeting held on 09.02.2023 and Statutory Auditors of
R .1III_|:|§_r 5“-?-"-?:* _ i ‘ 2343 2043 243 £043 2add 2043 - “”‘“;.F“‘P"‘"':‘J - ! the Company have carried out a Limited Review.
T. | Other :“'“F:'? PUEcing Toeyelshion Neserve : g ' : = e et A Pt g 2  The above is an exiract of the detailed format of Quarterly/Annual Financial Results filed with the Stock
: E?r.mnﬂs -a,r ks . 1444 s ; P . | Represantaive of credions in a class Exchange under Regulation 33 of the SEBI (Listing and Other Disclosure Reguiremenis) Regulations, 2015.
Bask: & Diluted 2,51 441 16.46 (0.70) 5.8 489 | (Thees names jor each class) _ ; The full format of the Quarterly Financial Results are available in the Stock Exchange websites namely:
* For the year ended March 31, 2022, Other Equity excluding Revaluation Reserve on standalone basis was 62 050 lakhs and on ik ety i Emr:fﬁ menwmﬂ:mmﬂ VOIS ERING O (EEE), W Ehylle bom (NSES A S0 Wl e W nsvesrlls; ol
consodaled basis was 72,304 lakhs v 3  The Company has acquired 237200 equity shares of RNS Power Limited (RNSPL) during the FY 2021-22 and
Notes: T : present holding of the company crossed the 20% in ANSPL and thus RNSPL become an associate company
1. The above is an exiract of the detailed formal of the standalone and conselidated financial resulls for the quarler | nine months Nﬁhﬁ = hmmﬂ !".“'EH “'mrg}ﬂ ,ﬁ“hﬁml G?‘mmﬂ If"; T"D"'"'ng rl,!f;,i ,;:? ETE_U,?I’ It,h“ in terms of section 2(6) of the companies Act, 2013 and pursuant to section 129(3) of the Companies Act,
3 22 filed wit i XC tion 33 of the SEBI (Listing Obligations and Disclosure sl ldapamsbintl bl ool e hares ' i ' iti ' ' i
ended Dacember 31, 2[;;; iled m.h_lhe:r Siock Exchanges under Begulation 3 e 3 g Ubfigati 5 T u and Securifies Private Limited on 03-Feb-2023. 2013 where a company has one or more associate company, it shall, in addition to financial statements provided
F-‘.equ:reme_f!‘.s.;- bt EIJ.H':- hf'l .‘uIII. rﬁm?t o E-1EI'IIZ|-3!':I"."E ij :n:nstu!u:la.‘:e!:l h'“"f'.n:'a" resu.lts 3 f"'f!'la';"e o the Stock The creditors of Altribute Shares and Securities Privale Limited, are hereby called under sub-section (2) of section 129, prepare a consolidatad financial statement of the company. Hence, the
§ E:IE‘-"'FE‘EIHEF'-*'F-'hﬁ“ltf-‘%-iwmfa biseindia.com /www '-ﬁ:l-'iﬂ.-i‘.név..-anf:r;-ﬁ':? l:?rm'r ifﬂﬂhaltei'ﬂ~wa.5-;ag ul;:mfjl P upon to submit their claims with proof on or belore 21-Feb-2023 1o the Interim consolidated financial Statements has been prepared in the books of the company with RNSPL.
£ B00VE MNANCEE resuds Nave Deen reveswed Dy the AWM Lommiies and Iereafter were approved oy ine Board of Lirechors al Resolution Professional atthe address menticned against entry Mo, 10. ; - ; : 2 e
their respective meetings hedd on February 08, 2023, The Statutary Auditors of the Company have carred out the Limited Review of The financial creditors shall submit thesr claims with proof by electranic means anly, 4, "The pesdous perkde Tgoras five ey re-groupiel | fe-classifien wherevir nicassar ;
the aforesaid results. All ather creditors may submit the claims with proof in person, by post or by By Order of the Board of Directors
For and on behalf of Board of Directors electronic means. For MURUDESHWAR CERAMICS LIMITED
) Sdi- Submission of false or misleading proofs of claim shall attract penalties ) ~ Satish R Sh_etl].r :
Place : Mumbai § Mavean Mahta Mame and Signature of Imerim Resolution Professional - Vimal Kurmar Agrawal HECEI' Bengaluru Chairman & Managing Director
fnanshadexpuepapr. in Whole Time Director Date and Place 08-Feb-2023, Mumbal Date : 08.02.2023 DIN : 00037526
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TENDER NOTICE

Sealed tenders are invited from Reputed
Contractors for Repairs & Painting work of

OSHIWARA AVALON BLDG
NO 7 CO-OP HSG. SOC LTD.

Mhada Complex, Bldg. No. 07, Plot no 66,
Oshiwara New Link Road, Andheri-West,
Next to Punjab National Bank,

Opp to JBCN School Ground-400 053

DEALE CONSULTANTS PVT LTD

179, 15T Floor, V mall, Western Express

STYMHhRIT BRI | | Highway, Thakur Complex, Kandivali (),
ooy st T s 011
Contact : 022 4976 1128
e qea 1S3 Cost of tender Rs. 2000/ in cash
. (Non-Refundable)
it feeft ame. Date of issue: From Consultants office
ST 10/02/2023 to 17/02/2023
il gg X between 11 am to 5 pm
eI 3 §‘|c_"|:| = Date of submission: 18/02/2023
. between 11 am to 5 pm.
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PUBLIC NOTICE
FOR PMC

Simla House CHS Ltd located at Nepean
sea Road having registration No. BOM /
HSG / 1688 of 1969 situated at Cadastral
survey Mo. 442, 443, 444 of Malabar &
Cumballa Hill Division 4, 51/B Nepean sea
Road, Malabar Hill, Mumbai-400026 is
considering Redevelopment of prime
location property, plot area admeasuring
about 9908 sq mir. Layout consists of five
wings, each six floors, connected to each
other. The total number members are 246 of
residential flats, two shops & 81 garages.
Proposal / offers in sealed envelopes are
invited from the interested, experienced,
reputed agencies for project management
consultancy (PMC) services in
redevelopment space having Architect /
Licenced surveyor who are registered with
MCGM / MAHADA | SRA | equivalent and
also having in-house team of qualified /
experienced / knowledgeable persons for
updated DCPR 2034 coupled with society
laws and estimation for project work may
submit request letter detailing scope of work
they will be performing on behalf of the
society and their credentials (detailed
profile) at the office of the society situated at
the same address on any day between
11am to 4pm on or before 20 Feb 2023
(except Saturday & Sunday closed) on
payment of non-refundable amount of Rs
5900 (inclusive of GST) by NEFT or Pay
order or Demand draft in the name of
“SIMLA HOUSE CHS LTD", along with valid
empanelment certificate mentioning list of
completed Redevelopment Projects / Under
progress, attracting MOEF provisions
andlor cluster development,

Eligibilty preferential criteria
Minimum 10 years of experience in
redevelopment process/ space.

Having obtained all requisite approvals for
cluster size redevelopment projects.
Experienced in satisfactory completion of at
least 3 society redevelopment projects in
last five years and/or worked for more than
25,000 sq mitrs and more.

No pending litigation history in respect of
projects associated with.

Any award-winning redevelopment projects
associated with.

Site visit shall be facilitated to those agencies
who have submitted above as per criteria.
For any gueries contact us on 8591894743
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